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The Lok Sabha met at Eleven of the
Clock

[MR SPrakEr in the Chan)
ORAL ANSWERS TO QUESTIONS

Establishment of Public Warehousing
Corporations

*262 DR RANEN SEN

SHRIMAT! PARVATHI
KRISHNAN

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state

(a) what steps Government have
taken to establish Public Warehousing
Coiporations to hold stocks for the
farmers, and

(b) whether Central Government
have directed States to treat thig issue
on priority basis’

THE MINISTFR OF STATE IN
THE MINiS™RY OF AGRICULTURL
AND (RRIGATION (SHRI ANNA-
SAHEB P SHINDE) (a) ang (b) A
statement j laid on the Table of thc
Sabha

STATEMENT

Under the provisions of the Ware-
housing Corporations Act 1962 a
Central Watchousng Cotpotation md
16 State Warehousing Corporations

1690 LS—1

)
have been set up These Warehousing
Corporations acquire and bwild go-
downs/warehouses at suitable places
and run them for storage of agricul-
tuial produce, seeds, manure, fertili-
sers agricultural implements and no-
tified commodities offered by adivi~
duals, or oerative societing and other
instituttor s The warehouses are utilis-
ed by s u ous depositors including
farmeis

2 In the present context of the
need to heve adaitional storage space,
concerted efforts are being made by
the Central and State Governments
to increase the storage capacity

DR RANEN SEN Sir, ;n  this
statement 1t 15 stated that a Central
Warehous.ng Corporation and sixteen
State Warchousing Corporations have
been set up It 18 known that neatly
five million tonnes of foodgrains are
wasted annuu.dy 1n our country due
to various reasons Foodgrains and
other crops ate produced in lakhs ot
villages 11 this country What 1s the
function of the State Warehousing
Corporation.,?” How do thev propose
to manage that” Or has ahy State be-
gun to manage them 1n huge number
of villages”?

SHRI ANNACAHEB P SHINDE
First of all one should be very clcar
because theie are three types of or-
gamsations—one 15 the Central Ware-
housing Corpourat on the second tier
15 the Statr Warehousing Corporation
and the third 1, the coopecirative mar-
keting organ.sation They should pro-
vide storage facility at the village and
taluka levels

As far o3 the functions are concern-
ed the Central Warehousing Corpo-
ration has a very clearly earmaiked



function of locating the storages at
the places of all-India importance—

from the point of view otwn R,
tion, from the point of VieWw of Bt ERRL iy

vidimg food and other commodities;
the States Warehousing Corporation
&re supposed to provide warehousing
facklities at district level angd also at
places of importance from the State
angie. The cooperatives are Suppos-
ed to provide storage facilities at the
village and taluk levels. This is @
broad division for establishment ct
storage facilities.

DB. RANEN SEN: In our wi-
lages—I co not know whether present-
ly in villages of other States there is
this guch a system-——there is a system
of graingola where peasants keep their
stotks—only the village surpluses are
stored here. There is a newspaper
report about the proposa. and Mr.
Agarwal has mide a statement that
bins wil be provided to the farmers.
But, the statement made by the Mi-
nister is someth.ng gquite  different
from the statement made by Shri
Agarwal in regard to providing bins
to the villagers where they can keep
their foodgrains cereals and other
things.

SHRI ANNASAHEB P. SHINDE,
Naturally, the statement is  with ve-
ference to the question put and not
with reference to what Mr. Agarwal
or somcbody  else said in  public
Therefore, 1 have tried to replv to
the quest.on that has been put to me
As far as the point raised by the hon
Member 1s corcerned, it is the policy
of the Government of India that sto-
rage bins must be piovided tu farmers.
They should be moisture proof. There
are now manufacturers hoth in the
private sector cs well as in public sec-
tor. The Govcrnment of India has
now taken uv the matter with the
Reserve Bank that the bank credit
should e made avar'able to the far-
mers. We have a policy for this
purpose. It is a question of imple-
mentation of it. I appreciate the
hon. Member's concern that we have

still to go far enough to really cover
very large areas in this country.

SHRIMATI PARVATH) XRISH-
NAN: Sir, in view of the bumper
crop we hsve and in view of the tar-
gets that sre there before us, the
Minister has only stated about the
machinery that he has, Even there it
seems to be & supposition because fie
said that they are supposed to do.- 1
would like to know exactly in what
manner these warehousing Corpora-
tions are going to provide ‘storage fa-
cilities to the farmers. Even the reply
does not relate only to foodgraims.
What about the other crops such as
cotton groundnut etc. What is being
visualised in this set up of the ware-
housing corporations to give these
small farmers and the ruraT population
the facilitics so that they can store
their *hings there. The storage is a
biggest prob em and sometimes they
sell the crops at distress prices be-
cause thev o not have these facilities.
Is that the conception that is there
or is a plan worked out for it er is
1t still 1n the air of supposition. This
is what I would hke to know from

him

SHRI ANNASAHEB P. SHINDE:
I am very sorry that the hon Mem-
ber has misunderstood me. The Gov-
ernment's policy is very clear Of
late we have not been encouraging
tholding of stocks hy the farmers. Thig
is being done deliberately to check
inflation, ctc. What we are going 1s
to encourage the publhic sector or-
ganisations to make purchaseg and this
facihty which is being provided by
the warehousing corporations is being
mastly utihsed by the public sector
undertakings Eighty one per cent of
the capacity being made ovailable hy
these corporations js utilising by the
Government sponsored agencies, For
the time being the emphasis is more
on this aspect but when our produc-
tion increases further, wc ghall have
to strengthen the grarngements at the
farmers’ level.



$HR! KRISHNA CHANDRA MAL-
DER; T wafit to Xzow the total sto~
‘rage capacity and this total agricul-
tural produce. What percentage of the
total preduce is covered by the ware-
housing corporations storage ,capa-
ity which is already in existence?
Secondly, what percentage would be
covered by the year 19787

SHRI ANNASAHEB P. SHINDE:
“There is a total storage cepacity of
19.8 million tonnes available with
these three agencies, namely, FCI,
Centra] Waieliousing Corporatian and
State Warehousing Corporations. This
is exc.uding cooperatives.

SHRI JAGANNATH RAO: Sir,
the problems of plenty have arisen
in our country following the bumper
crop that we had last year. It Kora-
put district of Orissa there is a bumper
rice crop ang the tribal  peasants
take their paddy to the weekly mar-
ket becauvse the FCI has not enough
‘storage capacity and these tribal pea-
sants are fovced to sell their paddy
st distress price May 1 know whe-
‘ther the Central Government has
issued any divections to the State
“Government 1o see that they increase
the storage capacity?

SHRI ANNASAHEB P. SHINDE:
We have taken up this matter with
ihe Planning Commission. The Plan-
ning Commustion has placed Rs 40
crores al onr disposal for this pur-
pose for the rext years in addition to
Rs. 20 crcres made available for this
year. We hope there will be addi-
tional stcrage capacity to the extent
of one to ane #nc' a half millions ton-
mnes yearly with these agencies.
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SHRI ANNASAHEB P, SHINDE:
1t is not a question of directive. We
reqguest the State Government. I ap~
preciate ths concern felt by the hom.
member. In fact, during the last ome
decade, one major development in this
sphere has heen m regard to storage
facilities. We are ttymg to develop
modern storige  facilities which ave
rodent-proof, demp-proof, moisture-
proof ete, Though the total quan~
tity of space availablg is inadequate
to our requirements, we have created
very large storage facilities all over
the country. The losses so far have
been, by and large, less than one per
cent, though I cannot say what would
be the current position.





